GOVERNMENT OF INDIA

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 4033
TO BE ANSWERED ON: 07.04.2022

Identification and notification of inviolate forest areas

4033. PROF. MANOJ KUMAR JHA:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to

state:

(a) current status and plans for identification and notification of “inviolate” forest

areas in the country;

(b) whether parameters for the identification of “inviolate” forest areas have been

finalized;

(c) if not, the reasons therefor despite nearly a decade in the making;
(d) the details of the envisaged plan and expected timelines for the identification

and
notification of “inviolate” forest areas; and

(e) whether Government is considering placing and recommending a moratorium on

the allocation of mining blocks and/or issuing clearances to such mines located
in the “inviolate” as per the current policy drafts or erstwhile “No-Go” regions?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE

(SHRI ASHWINI KUMAR CHOUBEY)

(a)to (e) There are no such forest areas that have been designated as ‘inviolate’, for non-

forestry use of the forest land under the provisions laid down in the Forest
(Conservation) Act, 1980. All proposals involving forest area are processed and
dealt as per the procedure laid in the Forest (Conservation) Rules, 2003. The
conservation value of the area in question is deliberated intensively by the Forest
Advisory Committee (FAC) which includes expert members and appropriate
recommendation regarding approval/ disapproval is made. Based on the
recommendations of FAC, appropriate decision is taken by the competent
authority in the Ministry.

The proposals for diversion of forest land for non-forestry purpose are examined
in detail on case to case basis. In the process of decision making, the FAC takes
help of various technological tools and reports submitted by different authorities
of State and Central Government. The Decision Support System (DSS), an online
software designedwith the help of Forest Survey of India is also used as a tool for

appropriate decision making on case to case basis.
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